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CENTRAL ADMINISTRATIVE TRIBUNAL 

CHANDIGARH BENCH 

Hearing by Video Conferencing 

       O.A. No.060/00493/2020 

 

Chandigarh, this the 26th of November, 2020 

HON’BLE MR. SANJEEV KAUSHIK, MEMBER (J) 

      HON’BLE MR. ANAND MATHUR, MEMBER (A) 
      

Dr. Mohit Singla age 31 years W/o Dr. Puneet, R/o House 

No. 2012, First Floor, Sector 15-C, Chandigarh – 160015.              

      

            ....Applicant   

(BY: Mr. Raj Kumar Gupta, Advocate)  

 

Versus 

1. Union of India through its Secretary, Ministry of Health 

and Family Welfare, Government of India, Nirman 
Bhawan, New Delhi – 110011. 

2. Postgraduate Institute of Medical Education and Research, 

Chandigarh (PGIMER) Sector 12, Chandigarh through its 

Director – 160014. 

3. The Administrative Officer, Recruitment Cell, Postgraduate 
Institute of Medical Education and Research, Chandigarh 

(PGIMER), Sector 12, Chandigarh – 160014. 

4. Dr. Bhumika Gumber, D/o Harish Gumber, R/o Gumber 

Cloth House, near Dhingra  
Dental Clinic, Main Bazar Ladwa, Distt. Kurukshetra, 

Haryana – 136132. 

 ... .Respondents 

  
(BY: Mr. Sanjay Goyal, Advocate for Resp. No. 1 

Mr. A.K. Premi, Advocate for Respondents No. 2 and 3 

Mr. Pardeep Sherawat, Advocate for Respondent No. 4)  
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O R D E R(Oral) 

 
SANJEEV KAUSHIK, MEMBER (J): 

1. At the outset, Mr. A.K. Premi, Advocate vice Mr. Amit 

Jhanjhi, learned counsel for Respondents No. 2 and 3 argued 

that this O.A. has been rendered infructuous as Respondent 

No. 4, whose appointment is under challenge in the present 

O.A., has resigned from the post and the respondents have 

issued appointment offer on 29.01.2020 to the applicant 

being next in merit (wait list candidate).  

2. Learned counsel for the applicant prayed that the 

respondents be directed to offer appointment to the 

applicant on the same terms, as notified in the 

advertisement (Annexure A-1).  

3. Considering the above, this O.A. is disposed of as 

having been rendered infructuous.  The respondents are 

directed to issue appointment offer to the applicant on the 

terms, as notified in the advertisement (Annexure A-1). M.A. 

No. 060/01044/2020 also stands disposed of. No costs.  

 

(ANAND MATHUR)   (SANJEEV KAUSHIK) 

MEMBER (A)     Member (J) 

Place:  Chandigarh  

Dated: 26.11.2020 

‘mw’ 


